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REVISED
ITEM NO.45               COURT NO.8               SECTION PIL-W

               S U P R E M E  C O U R T  O F  I N D I A
                       RECORD OF PROCEEDINGS

Writ Petition(s)(Civil)  No(s).  202/1995

IN RE : T.N. GODAVARMAN THIRUMULPAD                Petitioner(s)

                                VERSUS

UNION OF INDIA AND ORS. & ORS.                     Respondent(s)

(FOR 17.02.2023 “ONLY” [ 1 ] I. A. NOS. 124224, 124225/2020 AND
124229,124230/2020[APPLICATIONS  FOR  INTERVENTION,  EXEMPTION  FROM
FILING O.T. AND DIRECTION, EXEMPTION FROM FILING O.T.]IN RE: M/S.
GAMMA  IRON  INDIA  LTD  ININTERLOCUTORY  APPLICATION  NO.  34945/2019
(DISPOSED  OF)AND[  2  ]  INTERLOCUTORY  APPLICATION  NOS.
31095/2019,31104/2019 AND 31118/2019[APPLICATIONS FOR IMPLEADMENT,
DIRECTIONS  AND  EXEMPTION  FROM  FILING  OFFICIAL
TRANSLATION]WITHINTERLOCUTORY  APPLICATION  NO.
59646/2021[APPLICATION  FOR  EXEMPTION  FROM  FILING  OFFICIAL
TRANSLATION  IN  R/O  ANNEXURES  FILED  BY  MR.  SUNNY  CHOUDHARY,
ADV.]ANDINTERLOCUTORY  APPLICATION  NO.  43308/2022[APPLICATION  FOR
PERMISSION TO FILE REJOINDER AFFIDAVIT]IN RE :REFUND OF NPV PAYMENT
INTO COMPENSATORY AFFORESTATION MANAGEMENT AND PLANNING AUTHORITY
(CAMPA) FUNDSAND[ 3 ] INTERLOCUTORY APPLICATION NOS. 3973 [ REPORT
OF CEC IN TERMS OF ORDER DATED 05.10.2015 ]IN RE :SHREE RAGHAVENDRA
SEWAASHRAM  SAMITI  (SRSS),  HARIDWAR,  UTTARAKHANDAND[  4  ]
INTERLOCUTORY  APPLICATION  NOS.  79569  AND  79576/2019[APPLICATIONS
FOR INTERVENTION AND DIRECTIONS]WITH INTERLOCUTORY APPLICATION NOS.
159670  AND  159677/2019[APPLICATIONS  FOR  EXEMPTION  FROM  FILING
OFFICIAL TRANSLATION]AND INTERLOCUTORY APPLICATION D. NOS. 14261
AND 14262/2021[APPLICATIONS FOR URGENT LISTING OF I.A. NOS. 79569
AND 79576/2019 AND EXEMPTION FROM FILING DULY ATTESTED AFFIDAVIT]IN
RE  :  SHRAMIK  RICKSHAW  CHALAK-MALAK  SEVASANSTHAAND[  5  ]
INTERLOCUTORY APPLICATION NOS. 196062 AND 174896/2019[APPLICATIONS
FOR  IMPLEADMENT  AND  DIRECTIONS]IN  RE  :  PATNITOP  DEVELOPMENT
AUTHORITYAND[ 6 ] INTERLOCUTORY APPLICATION NOS. 43616, 43618 AND
43621/2020[APPLICATIONS FOR INTERVENTION, DIRECTIONS AND EXEMPTION
FROM FILING O.T.]IN RE : ABRAHAM ABRAHAMAND[ 7 ] [i] I.A. NO.
19010/2019  [APPLICATION  FOR  DIRECTIONS]WITH  [ii]  I.A.  NO.
75982/2019[APPLICATION  FOR  EXEMPTION  FROM  FILING  O.T]WITH  [iii]
I.A. NO. 86706/2019 [APPLICATION FOR DIRECTIONS]WITH [iv] I.A. NO.
90640/2019  [APPLICATION  FOR  PERMISSION  TO  FILE  ADDITIONAL
DOCUMENTS]WITH [v] I.A. NO. 122128 AND 122130/2019 [APPLICATION FOR
EXTENSION OF TIME AND EXEMPTION FROM FILING O.T.] FILED BY MR.
NISHANT  R.  KATNESHWARKAR,  ADVOCATEWITH[vi]  I.A.  NO.  129260  AND
129264/2019 [APPLICATION FOR IMPLEADMENT AND DIRECTIONS] FILED BY
MR.  RAVINDRA  KESHAVRAO  ADSURE,  ADVOCATE]AND[vii]  I.A.  NO.
129279/2019 [APPLICATION FOR DIRECTION] FILED BY MR. GOPAL BALWANT
SATHE,  ADVOCATEAND[viii]  I.A.  NOS.  150901  AND  150915/2019
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[APPLICATIONS FOR INTERVENTION AND DIRECTION FILED BY MS. MAYURI
RAGHUVANSHI,  ADVOCATEIN  RE  :  CONSERVATION  ACTION  TRUST,
MAHARASHTRAAND [ 8 ] INTERLOCUTORY APPLICATION NOS. 1408, 1457,
1462,  1787,  1863-1864,  3453INWRIT  PETITION  (CIVIL)  NO.
202/1995“ONLY”  ARE  LISTED  IN  W.P.(C)  No.  202/1995  “ONLY”  ON
17.02.2023 AND THE NAMES OF “ONLY” THE FOLLOWING ADVOCATES MAY BE
TREATED TO HAVE BEEN SHOWN AGAINST THESE I.As.MR. HARISH N. SALVE,
SR. ADV. [A.C.],MR. A.D.N. RAO, SR. ADVOCATE [A.C.],MS. APARAJITA
SINGH,  SR.  ADVOCATE  [A.C.],  MR.  SIDDHARTHA  CHOWDHURY,  ADVOCATE
[A.C.]MR. K. PARAMESHWAR, ADVOCATE [A.C.]MR. G.S. MAKKERFOR S.NO. [
1 ]MS. SUMAN YADAVFOR S.NO. [ 2 ]MR. M. R. SHAMSHAD, MR. V. N.
RAGHUPATHY (FOR STATE OF KARNATAKA), MR. SUNNY CHOUDHURY (FOR STATE
OF MADHYA PRADESH), MR. SACHIN PATIL (FOR STATE OF MAHARASHTRA)FOR
S.NO. [ 3 ]MS. RACHANA SRIVASTAVA, MR. JASMEET SINGHFOR S.NO. [ 4 ]
MS. MISHA ROHATGI MOHTAFOR S.NO. [ 5 ]MR. M. SHOEB ALAMFOR S.NO.
[ 6 ]MR. JAMES P. THOMAS, MS. ANZU K. VARKEY (FOR R. NO. 7)FOR S.
NO.  [  7  ]  [i  and  viii]MS.  VANSHAJA  SHUKLA,  MR.  NISHANT  R.
KATNESHWARKAR,  MR.  GOPAL  BALWANT  SATHE,  MR.  RAVINDRA  KESHAVRAO
ADSURE, MS. MAYURI RAGHUVANSHI MS. MRIDULA RAY BHARDWAJFOR S.NO.
[ 8 ] MR. K. R. SASIPRABHU, MR. HIMINDER LAL, MR. M. K. MICHAEL,
MS. USHA NANDINI V., MR. G. PRAKASH (FOR STATE OF KERALA) )

 
Date : 17-02-2023 This petition was called on for hearing today.

CORAM : 
         HON'BLE MR. JUSTICE B.R. GAVAI
         HON'BLE MR. JUSTICE MANOJ MISRA

Mr. A.D.N. Rao, Sr. Advocate [A.C.] 

Mr. K. Parameshwar, Advocate [A.C.]

Mr. Harish N. Salve, Sr. Adv. [A.C.] (Not Present)

Ms. Aparajita Singh, Sr. Advocate [A.C.] (Not Present)

Mr. Siddhartha Chowdhury, Advocate [A.C.] (Not Present)

For parties: 
                   M/S. PLR Chambers And Co., AOR
                   Mr. Syed Mehdi Imam, AOR
                   Mr. T. Harish Kumar, AOR
                   M/S. Mitter & Mitter Co., AOR
                   M/S.  Lawyer S Knit & Co, AOR
                   Mr. Chanchal Kumar Ganguli, AOR
                   
                    
                   Mr. Balbir Singh, A.S.G.
                   Mr. Gurmeet Singh Makker, AOR
                   Ms. Archana Pathak Dave, Adv.
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                   Ms. Suhashini Sen, Adv.
                   Mr. S. S. Rebello, Adv.
                   Mr. Shyam Gopal, Adv.
                   Mr. Raghav Sharma, Adv.
                   Mr. Sughosh Subramanyam, Adv.
                   
                   Mr. Raj Kishor Choudhary, AOR
                   
                   Mr. Shuvodeep Roy, AOR

Mr. Roy Abraham, Adv. 
Ms. Reena Roy, Adv. 
Ms. Seema Jain, Adv. 
Mr. Akhil Abraham Roy, Adv. 
Mr. Yaudhinder Lal, Adv. 
Mr. Himinder Lal, Adv. 

                   
                   Shri. Gaichangpou Gangmei, AOR
                   Mr. B V Deepak, AOR

Mr. Dhaval Mehrotra, Adv. 
Mr. Rahul Garg, Adv. 
Mr. Suman Yadav, Adv. 

                   
                   Mr. Vikas Kumar Singh, Adv.
                   Mr. Vikram Singh, Adv.
                   Mr. Sham Chand, Adv.
                   Dr. Vidyottma Jha, Adv.
                   Ms. Babita Jha, Adv.
                   Mr. T. N. Singh, AOR
                   
                   Mr. Sudhir Kumar Gupta, AOR
                   Mr. A. N. Arora, AOR
                   Mr. Irshad Ahmad, AOR
                   Mr. G. Prakash, AOR
                   Mr. Rauf Rahim, AOR
                   Mrs. Rekha Pandey, AOR
                   Mr. Gopal Singh, AOR
                   Mr. Avijit Bhattacharjee, AOR
                   Mr. Jitendra Mohan Sharma, AOR
                   Ms. Malini Poduval, AOR
                   Ms. C. K. Sucharita, AOR
                   Mrs. Anjani Aiyagari, AOR
                   Ms. Hemantika Wahi, AOR
                   Mr. Mohd. Irshad Hanif, AOR
                   Mr. P. V. Yogeswaran, AOR
                   Mr. Naresh K. Sharma, AOR
                   Ms. A. Sumathi, AOR
                   Mr. Jai Prakash Pandey, AOR
                   Mr. Ajit Pudussery, AOR
                   Mr. Pradeep Kumar Bakshi, AOR
                   Mr. K. L. Janjani, AOR
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                   Ms. Divya Roy, AOR
                   Mr. Tarun Johri, AOR
                   Mr. Radha Shyam Jena, AOR
                   Mr. Ram Swarup Sharma, AOR
                   Mrs. Bina Gupta, AOR
                   Mrs. Rani Chhabra, AOR
                   M/S.  K J John And Co, AOR
                   Mr. V. Balachandran, AOR
                   Mr. S. C. Birla, AOR
                   Mr. P. R. Ramasesh, AOR
                   Mr. Shibashish Misra, AOR
                   M/S.  Parekh & Co., AOR
                   Mrs. M. Qamaruddin, AOR
                   Mr. H. S. Parihar, AOR
                   Ms. Baby Krishnan, AOR
                   Ms. Bina Madhavan, AOR
                   Mr. K. V. Vijayakumar, AOR
                   Mr. Umesh Bhagwat, AOR
                   Mr. Sarad Kumar Singhania, AOR
                   Mr. E. C. Agrawala, AOR

                   Mr. Kuldip Singh, AOR
                   Mr. Ranjan Mukherjee, AOR
                   Mr. Ashok Mathur, AOR
                   Mr. P. N. Gupta, AOR
                   Mr. Gopal Prasad, AOR
                   Ms. Jyoti Mendiratta, AOR
                   Mr. S.. Udaya Kumar Sagar, AOR
                   Ms. Madhu Moolchandani, AOR
                   Mr. T. Mahipal, AOR
                   Mr. Rajat Joseph, AOR
                   M/S. Arputham Aruna And Co, AOR
                   Mrs. Nandini Gore, AOR
                   Mr. Raj Kumar Mehta, AOR
                   M/S.  M. V. Kini & Associates, AOR
                   Mr. Rakesh K. Sharma, AOR
                   Ms. S. Janani, AOR
                   Mrs. Kanchan Kaur Dhodi, AOR
                   Mr. Surya Kant, AOR
                   Mr. E. C. Vidya Sagar, AOR
                   Mr. Amit Anand Tiwari, AOR
                   Ms. Pratibha Jain, AOR
                   Mr. Tejaswi Kumar Pradhan, AOR
                   Mr. Prashant Kumar, AOR
                   Mr. Dharmendra Kumar Sinha, AOR
                   Mr. P. Parmeswaran, AOR
                   Ms. Sujata Kurdukar, AOR
                   Ms. Sharmila Upadhyay, AOR
                   Mr. Rajeev Singh, AOR
                   Mr. Sudarsh Menon, AOR
                   Mr. Ramesh Babu M. R., AOR
                   Mr. Vikrant Singh Bais, AOR
                   Mr. Shiva Pujan Singh, AOR
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                   Mr. Rajesh Singh, AOR
                   Mrs. B. Sunita Rao, AOR
                   Mr. Kamal Mohan Gupta, AOR
                   Mr. Ejaz Maqbool, AOR
                   Mr. Rajesh, AOR
                   M/S.  Corporate Law Group, AOR
                   Mr. Lakshmi Raman Singh, AOR
                   Mr. Himanshu Shekhar, AOR
                   Mrs. Manik Karanjawala, AOR
                   
                   Mr. M. C. Dhingra, AOR
                   Mr. Gaurav Dhingra, Adv.
                   Ms. Vijay Luxmi, Adv.
                   Mr. Uttam Kumar Samanta, Adv.
                   
                   Mr. C. L. Sahu, AOR
                   Ms. Sumita Hazarika, AOR
                   Ms. Abha R. Sharma, AOR
                   Mr. Abhishek Chaudhary, AOR
                   Mr. S. R. Setia, AOR
                   Ms. Charu Mathur, AOR
                   Mr. A. Venayagam Balan, AOR
                   Mr. T. V. George, AOR
                   Mr. Krishnanand Pandeya, AOR
                   Mr. Neeraj Shekhar, AOR
                   Ms. Asha Gopalan Nair, AOR
                   Mr. E. M. S. Anam, AOR
                   Ms. K. V. Bharathi Upadhyaya, AOR
                   Mr. Rajiv Mehta, AOR
                   Mr. Punit Dutt Tyagi, AOR
                   Mr. Rathin Das, AOR
                   Mr. Ratan Kumar Choudhuri, AOR
                   Mr. Sudhir Kulshreshtha, AOR
                   Ms. Binu Tamta, AOR
                   Mr. M. Yogesh Kanna, AOR
                   M/S. Cyril Amarchand Mangaldas Aor, AOR
                   
                   Mr. Abhinav Mukerji, AOR
                   Mr. Akshay C. Shrivastava, Adv.
                   Mrs. Bihu Sharma, Adv.
                   Ms. Pratishtha Vij, Adv.
                   
                   Ms. Ruchira Goel, AOR
                   Ms. Adarsh Nain, AOR
                   
                   Mr. Barun Kumar Sinha, Adv.
                   Mr. Anando Mukherjee, AOR
                   Mr. Kumar Anurag Singh, Adv.
                   Mr. Shwetank Singh, Adv.
                   
                   Mr. Siddhartha Jha, AOR
                   Ms. Seita Vaidyalingam, AOR
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                   M/S.  Venkat Palwai Law Associates, AOR
                   Mr. Vinod Sharma, AOR
                    Nishanth Patil, AOR
                   
                   Mr. Chirag M. Shroff, AOR
                   
                   
                   Dr. Joseph Aristotle S., AOR
                   Mr. Shobhit Dwivedi, Adv.
                   Ms. Nupur Sharma, Adv.
                   
                   Mr. Nishit Agrawal, AOR
                   
                   Ms. Vanshaja Shukla, AOR
                   Mr. Abhishek Chaterjee, Adv.
                   
                   Mr. Narendra Kumar, AOR
                   Mr. S. Gowthaman, AOR
                   
                   Mr. V.k.shukla, Sr. Adv.
                   Mr. Rajeev Kumar Dubey, Adv.
                   Mr. Kamlendra Mishra, AOR
                   Mr. Ashiwan Mishra, Adv.
                   
                   Mr. Somesh Chandra Jha, AOR
                   Mr. Sunil Kumar Sharma, AOR
                   
                   Mr. K.M.Nataraj, A.S.G.
                   Mr. Shreekant Neelappa Terdal, AOR

    Ms. Priyanka Sharma, Adv. 
    Mr. Prahil Sharma, Adv. 
    Mr. Harender Singh, Adv. 
    Mr. Ambuj Saraswat, Adv. 

                   Mr. Mrinal Elkar Mazumdar, Adv.
                   Mr. Mukesh Kr.verma, Adv.
                   Mr. Neeraj Kr. Sharma, Adv.
                   Ms. Indira Bhakar, Adv.
                   
                   Mr. P. S. Sudheer, AOR
                   Mr. Sunny Choudhary, AOR
                   
                   Mr. Jaideep Gupta, Sr. Adv.
                   Mr. Nishe Rajen Shonker, AOR
                   Mrs. Anu K Joy, Adv.
                   Mr. Alim Anvar, Adv.
                   
                   Mrs.  Kirti Renu Mishra, AOR
                   
                   Dr. Monika Gusain, AOR
                   
                   Mr. P. K. Manohar, AOR
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                   Ms. Deepanwita Priyanka, AOR
                   Ms. Archana Pathak Dave, Adv.
                                      
                   Mr. Shailesh Madiyal, AOR
                   Mr. Vaibhav Sabharwal, Adv.
                   Mr. Akshay Kumar, Adv.
                                      
                   Mr. Naveen Kumar, AOR
                   Ms. Aprajita Bhardwaj,, Adv.
                   
                   Mr. James P. Thomas, AOR

Mr. Saket Singh, Adv. 
                   Mrs. Niranjana Singh, AOR

                   Mr. Dhaval Mehrotra, AOR
                   Mr. B. K. Pal, AOR
                   Ms. Shalini Kaul, AOR
                   Mr. Sarvam Ritam Khare, AOR
                   Mr. Gaurav Agrawal, AOR
                   Mr. Shubhranshu Padhi, AOR
                   
                   Mr. Aravindh S., AOR
                   Mr. Aravindh.s, Adv.
                   Ms. Uma Bhuvaneswari.c, Adv.
                   
                   M/S.  D.s.k. Legal, AOR
                   Mrs. Pragya Baghel, AOR
                   
                   Mrinal Gopal Elker, AOR
                   Ms. Mrinal Elker Mazumdar, Adv.
                                      
                   Dr. Manish Singhvi, Sr. Adv.
                   Mr. Arpit Parkash, Adv.
                   Ms. Kshiti Nim, Adv.
                   Ms. Shubhangi Agarwal, Adv.
                   Mr. Milind Kumar, AOR
                                      
                   Mr. Ravindra Keshavrao Adsure, Adv.
                   Mr. Sidheshwar Namdev Biradar, Adv.
                   Mr. Yash Sonavane, Adv.
                   Mr. Rohan Darade, Adv.
                   Mr. Lav Mishra, Adv.
                   Mr. Gopal Balwant Sathe, AOR
                   
                   
                   Mr. Nikhil Goel, A.A.G.
                   Mr. V. N. Raghupathy, AOR
                   Mr. Manendra Pal Gupta, Adv.
                   Mr. Adithya Roy, Adv.
                                      
                   Mr. Balbir Singh, A.S.G.
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                   Ms. Suhashni Sen, Adv.
                   Mr. Naman Tandon, Adv.
                   Mr. Piyush Beriwal, Adv.
                   Mr. Samarvir Singh, Adv.
                   Mr. Navanjay Mahapatra, Adv.
                   Mr. T.s. Sabarish, Adv.
                   Mr. Amrish Kumar, AOR
                   
                   Mr. Kaushik Choudhury, AOR
                   
                   Dr. Manish Singhvi, Sr. Adv.
                   Mr. Ashok Basoya, Adv.
                   Mr. Sandeep Kumar Jha, AOR
                   Mr. Arpit Prakash, Adv.
                                      
                   Ms. Anzu. K. Varkey, AOR
                                      
                   Mr. Abhishek Atrey, AOR
                   Dr. Abhishek Atrey, Adv.
                   Ms. Vidyottma Jha, Adv.
                   
                   Mr. M. R. Shamshad, AOR
                   
                   Mr. Ajay Marwah, AOR
                   Mr. Tapan Masta, Adv.
                                      
                   Mr. Naveen Kumar, AOR
                   Ms. Aprajita Bhardwaj,, Adv.
                   
                   Mr. Guntur Pramod Kumar, AOR
                   Ms. Mayuri Raghuvanshi, AOR

Mr. Avijit Mani Tripathi, AOR
Mr. Upendra Mishra, Adv. 
Mr. P.S. Negi, Adv. 
Mr. K.V. Kharlyngdoh, Adv. 

Mr. Siddharath Dharmadhikari, Adv. 
Mr. Aaditya A. Pandey, AOR
Mr. Bharat Bagla, Adv. 
Ms. Kirti Dadheech, Adv. 

Mr. Sarojanand Jha, Adv. 
Mr. Suraj Malik, Adv. 
Mr. M.R. Shamshad, AOR
                   

          UPON hearing the counsel the Court made the following
                             O R D E R

IA Nos. 124224-25/2020 and IA No. 124229-30/2020 

The  Application  (IA  No.124224/2020)  for  impleadment  is
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allowed to the extent of direction(s). 

By  way  of  present  application(s),  the  applicant(s)  is

seeking following prayer:

(i) Direct the i) Deputy Conservator of Forests, ii)

Deputy  Director,  Directorate  of  Gelology  and  Mining

Work,  Government  of  Maharahstra  and  iii)  the  Range

Forest  Officer,  Gargoti,  to  permit  the  Applicant  to

transport  Bauxite  stocked  at  Survey  No.  136,  Minche

Budruk, Bhudargad, Kohlapur, Maharashtra.

In view of order passed by the National Green Tribunal

dated  26.09.2019  and  letter  issued  by  the  Regional  Forest

Officer  dated  10.12.2018,  the  applications  (IA.  Nos.

124225/2020,  124229-30/2020) are allowed in terms of prayer

clause(i). 

I.A. No. 31095, 31104 and 31118 of 2019, 59646 of 2021 and
43308 of 2022.

As prayed, list these applications after four weeks. 

I.A. No. 3973 of 2017 

As prayed, list these applications on 24.02.2023. 

I.A.  Nos.  79569  &  79576/2019  with  I.A.  Nos.  159670  &
159677/2019 and I.A. Nos. 14261 & 14262/2021

As prayed, list these applications on 24.02.2023. 

I.A. Nos. 196062 and 174896 of 2019 

As prayed, list these applications on 24.02.2023. 
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I.A. Nos. 43616, 43618 and 43621/2020

As prayed, four weeks’ time is granted to the State of

Kerala to file reply affidavit. 

List these applications after four weeks. 

I.A.  Nos.  19010/2019,  75982/2019,  86706/2019,  90640/2019,
122128 and 122130/2019, 129260 and 129264/2019, 129279/2019
and 150901 and 150915/2019

As prayed, list these applications after four weeks. 

I.A. Nos. 1408/2005, I.A. No. 1457/2005, 1462/2005, 1787/2007,
1863-1864/2007 and 3453/2012 

In the application(s), we issue following directions to

the State of Kerala:

(i) To  file an affidavit indicating how many a)

pattas, b) leases, c) renewal of leases, d) change of

land use, e) sale, f) transfer has been permitted in

the Cardamom Hill Reserve (CHR) area after 25.10.1980

i.e.  date  of  coming  into  force  of  Forest

(Conservation) Act, 1980. 

(ii) To file an affidavit indicating the extent of

land within the CHR under the possession and control

of  Revenue  Department  and  Forest  Department

respectively. 

(iii) To produce the report of the Expert Committee



11

constituted by State of Kerala pursuant of the orders

of this Hon’ble Court dated 12.12.1996 in respect of

the CHR area.

(iv) To  file  a  compilation  of  all  the  relevant

acts,  rules  and  regulations  mentioned  in  the  CEC

Report  and  the  affidavit  filed  by  the  State

Government.

List these applications after four weeks. 

(DEEPAK SINGH)                                  (ANJU KAPOOR)
COURT MASTER (SH)                              COURT MASTER (NSH)
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